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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

... .j.3...................1 99 

Applicant(s) 

Versus 

... 	 Respondent(s) 

Sr. No. 	Date 
	 Order with Signature 

1 	3..92 
	

j p& 	GRJER P'do L) ON 8TH 	RIL, 1992  I.. C.. 

54 0 1992. 

Vice—Chairrna 
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